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2 ITA-3076/Del/2023 & 3 others

PER BENCH

These appeals by the assessee are directed against the orders of
learned Commissioner of Income-tax (Appeals)-26, New Delhi dated 1**
September, 2023 and 14™" September, 2023 for the assessment year
2013-14, 2015-16 and 2020-21.

2. When these appeals were called for hearing, learned Counsel for
the assessee filed petition stating that assessees are no longer
interested in pursuing these appeals before the Tribunal. It was,
therefore, requested to withdraw these appeals. Learned Senior DR
has no objection.

3. In view of the above, we allow the assessees to withdraw these
appeals and dismiss the same.

4. In the result, the appeals of the assessees are dismissed as
withdrawn.

Decision pronounced in the open Court on conclusion of hearing
on 25™ March, 2025.
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